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Immoral Traiffic

4716. SHRI BRAJA MOHAN MOH-
ANTY : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) whether any exercise has been
done about the working of the Immoral
Traffic Prevention Act during these years
and if so, the result thereof ;

(b)  whether the Act is inadeguate to
punish the customers of flesh trade who
create demand for it ;

(c) whetber there is any proposal to
amend the said Act to make it more
effective to prevent immoral traffic ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF YOUTH AFFAIRS AND
SPORTS AND WOMEN AND CHILD
DEVELOPMENTS IN THE MINISTRY
OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI MARGARET ALVA) :
(a) No, Sir. in as much as the .
Act was amended only as recently
as 1986 on the basis of the assessment of
the Act in the years prior to 1986.

(b) No, Sir.
(c) No, Sir.

(d) The question does not arise.

Drinking Water Problem in Daman

4717. SHRI GOPAL K. TANDEL :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government are aware
that there is drinking water problem in
many villages of Daman District ;

(b) if so, whether any scheme on the
long term basis has been formulated, if so,
the details thereof ; and
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(c) whether any time-frame for imple-
mentation of the scheme as per (b) above
has been made, if 80, the details thereof ;
if not, whether Government propose to
have such time-frame for implementation ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI JANARDHANA
POOJARY) : (a) The U.T. Government
of Daman and Diu has not reported any
problem of drinking water in villages in
Daman,

(b) No scheme has been received from
the U.T. Government,

(c) According to the action plan of
the National Drinking Water Mission all
residual problem villages are to be covered
with safe drinking water facilities by the
end of the Seventh Plan. If the U.,T.
Government formulates  schemes for
coverage of problem villages under the
Centrally Sponsored Accelerated Rural
Water Supply Programme (ARWSP) and
sends the same to the Central Government
for technical clearance, necessary approval
will be accorded.

Export of Iron ore to South Korea

4718. SHRI G. S. BASAVARAJU :
SHRI SHANTILAL PATEL :
SHRI S.B. SIDNAL :

Will the Minister of STEEL AND
MINES be pleased to state :

(a) whether South Korea has agreed
to import more iron ore from India ;

(b) if so, the details thereof ;

(c) the total iron ore exported to
South Korea during 1987-88 and whether
some fresh orders have been reccived from
them ; and

(d) if so, to what extent this will give
boost to the Iron ore export ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF STEEL IN THE
MINISTRY OF STEEL AND MINES
(SHRI YOGENDRA MAKWANA) :
(a) and (b) The matter regarding export
of additional quantity of iron ore to South
Korea is under discussion. No agreement
has yst been signed.
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(c) and (d) Total quantity of iron ore
exported to South Korea in 1987-88 was
3.28 million tonnes. Should further orders
materialise, export of iron ore from India
to South Korea may go up to 4 million
tonnes during 1989-90.

Sanitation Facilities in Villages of Fisher-
men in Kerala

4720. SHRI VAKKOM PURUSHOTHA-
MAN : Will the Minister of AGRI-
CULTURE te pleased to state :

(a) wherher Government of Kerala had
submitted a project for the provision of
sanitation facilities in the villages of
fishermen in the State with Danish assis-
tance to Union Government ; and

(b) if so, the present stage of the
proposal ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
SHYAM LAL YADAV): (a) Yes, Sir.

(b) Government of India have sought
certain clarifications from the State
Government of Kerala regarding the project
proposal, which are yet to be received.

Merger of M/s Sponge Iron Ltd. with A.P.
Industrial Development Corporation

4721. SHRI INDRAJIT GUPTA:
Will the Mimister of STEEL. AND MINES
be pleased to state :

(a) whether there is an early possi-
bility of merger of M/s Sponge Iron India
Limited which is in the Central Sector with
M/s. Andhra Pradesh Steels Limited, a
subsidiary of the A.P. Indusurial Develop-
ment Corporation, both located adjacent
to each other at Paloncha, District
Khammam ; and

(b) the reasons for delay in finalising
this long pending proposal ?





